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THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO)! (a) 
18 major and medium irriga tion projects 
have been sanctioned in Maharashtra 
during the last three years (I.e. April, 
1966 to March 1969) at an estimated cost 
of Rs. 54.4 crores. 64 Irrigation projects, 
of a total cost of Rs. 209.2 crores, wore 
sanctioned for the whole of the country, 
during this period. 

(b) 4.9 lakh acres. 

(c) The area irrigated in Maharashtra 
to end of 196B-69 from major and 
,medium projects (including pre-Plan pro-
jects) is assessed as 11.9 lakh acres and 
a total (inclusive of pre-Plan) of 30.3 
lakhs of acre. are expected 10 be irrigated 
on completion of the projects sanctioned 
upto March 1969. 
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Alloltment of Bungalow to Congress 
President 

*320. SHRI SHRI CHAND GOYAL: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) whether it is a fact that a big 
and spacious bungalow has been provided 
for the residence of lhe Congress President, 
Shrl Nijalingappa; 

(b) whether simi'ar bungalows have 
been provided to Presidents of other 
national political parties; and 

(c) If not, the reasons therefor? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING; AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH): (a) The 
bungalow has been allotted in the name 
of Shri M. V. Rajasekharan, M. P., son 
In law of Shri S. Nijalingappa. 

(b) Bungalows have been allotted to 
Presidents/Chairmen of some political 
parties in their capacity as M. Ps. 

(c) Does not arise. 
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